FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR TITLE DEVELOPERS LLP (Formerly Known as Sabari Developers LLP)
OPERATING IN BUILDERS AND CIVIL CONTRACTORS

AT A/6, SUNIL SADAN, CENTRAL AVENUE ROAD, MDS MARG, NEAR CHEMBUR RAILWAY STATION,

CHEMBUR, MUMBAI, MAHARASHTRA, INDIA, 400071

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
Name of the corporate debtor along with PAN & LLP Title Developers LLP (Formerly Known as
1. No. Sabari Developers LLP)
LLPIIN: AAE-4277
PAN: AAYFS9056N
Address of the registered office A/6, Sunil Sadan, Central Avenue Road,
2. MDS Marg, Near Chembur Railway
Station, Chembur, Mumbai, Maharashtra,
India, 400071
3. URL of website None
4. Details of place where majority of fixed assets are None: As Majority assets are Securities
located and Financial Assets
5. Installed capacity of main products/ services Not applicable
6. Quantity and value of main products/ services sold in | The revenue from operations Rs.3.02
last financial year crores during the EY. 2024-25
7. Number of employees/ workmen 0
8. Further details including last available financial Detailed invitation for Expression of
statements (with schedules) of two years, lists of Interest and eligibility criteria can be
creditors are available at URL: obtained by sending an email at
9. Eligibility for resolution applicants under section cirp.titledevelopers@gmail.com or
25(2)(h) of the Code is available at URL: palakdesai77@gmail.com
10. | Last date for receipt of expression of interest 04.10.2026
11. | Date of issue of provisional list of prospective 12.10.2026
resolution applicants
12. | Last date for submission of objections to provisional 17.10.2026
list
13. | Date of issue of final list of prospective resolution 27.10.2026
applicants.
14. | Date of issue of information memorandum, evaluation 30.10.2026
matrix and request for resolution plans to prospective
resolution applicants
15. | Last date for submission of resolution plans 30.11.2026
16. | Process email id to submit Expression of Interest cirp.titledevelopers@gmail.com
17. | Details of the corporate debtor’s registration status as | Corporate Debtor is not registered as

MSME.

MSME

In the matter of Title Developers LLP (Formerly Know

abari Developers LLP)

Reg. No. IBBI/IPA-001/IP-P-01517/2019 -2020/12515

AFA Valid till: 30.06.2027
Date: 19.09.2026
Place: Mumbai


mailto:cirp.titledevelopers@gmail.com
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Lcontinued from previous page,

Simple, Safe, Smart

AS BA* way of Application-

Make use ﬂf_i_t!f!

*"Application Supported by Blocked Amount (ASBA)
is 8 better way of applying to issues by simply
blocking the fund in the bank account, For furher
details check section on ASBA.
Mandatory in public issues.

Mo cheque will be accepted.

incase of any revision in the Price Band, the Bid!Offer Penod shall be extended forai least three additional warking days after such revision of the Price Band, subjectto the
tolal BidiOffer Period not exceeding 10 working Days. In cases of force majeurs, banking strike or similar circumstances, our Company in consuliation with the Book
Running Lead Manager for reasons o be recorded in wrting extend the Bid!Offer Period for a menimum of one working Day, subject to the Bid/Offer Period nol exceading
10 working Days, Any revision in the Price Band, and the revised Bid'Offer Period, if applicable, shall be widely disseminated by notification fo the Stock Exchange by
IssUANG a press release-and also by indicating the change on the website of the Book Running Lead Manager and at the terminals of the Syndicate Members and by
intimation to Self-Certified Syndicate Banks (“SCSBs"), other Deslgnated Intermediaries and the Sponsor Banks, as apphicatre.

This Offer is being made through the Book Building Process, in terms of Rule 19{2)(b) of the Securites Confracts (Requlation) Rules, 1957, as amended (the "SCRR")
read with Regulation 229 of the SEBI ICOR Regulations and in compliance with Regulation 233(1) and 253(2) of the SEBI ICDR Reguiations read with SEBI ICOR
(Amendmeant} Regulatans, 2025, wherein nol mare than 50.00% of the Met Offer shall be available for allocation on a proportionate basis to Qualified Institutional Buyers
("QIBs") {the "QHB Portion™). Further, 5.00% of ihe CHB Portion shall be available for allocation on a proporiionate basis to Mutual Funds ooly, and the remainder of the Net
QI8 Partion shall be available for allocation on a proportionate basis fo-all QIB Bidders, inciuding Mutisal Funds, subject to valid Bids baeing received at or above the Offer
Price, Howeyer, if the aggregate demand from Mutwal Funds is fess than 5.00% of the QIB Porfion, the balance Equity Shares avallable for allocation in the Mutual Fund
Portion will be added 1o the remaining QIB Portion for proportionate allocalion to QIBs. Further, the SEBI ICDR Regulations read with SEB| ICDR (Amendment)
Rieguiations, 2025, states that not iess than 35% of the Net Offer shall be available for allocation 1o Individual Investors who applies for minimum application size. Notless
than 15% of tha Net Offer shall be available for allocation to Non-Institutional Investors of which one- third of the Non-Insfitutional Porfion will be available for allocation to
Bidders with an application size of mora than two lots and up 1o such lols as eguivalent to not more than $10.00 Lakhs and two-thirds of the Non-Institutional Portion will be
available for-allocation fo Bidders with an applicafion size of more than 210.00 Lakhs and under-subscription in either of these two sub-categories of Non-Institufional
Poriion may be allocated to Bidders in he other sub-category of Non-Institulional Portion. Subject to the availability of shares In non-institutional investors' category, the
allotment to each Non-Institutional Investors shall not be kess than the minimum application size in Non-Institubonal Category and the remaining available Equity Shares, if
any, shall be allocated on a proportionate basis in accondance with the conditions specified in this regard in Schedule XII of the SEBI {ICOR) {Amendment) Regulations
2025 All Potential Bidders cther than Anchor Investors are required to parbicipate in the Offer by mandatorily utilising the Application Supported by Blocked Amount
("ASBA") process by providing details of their respective ASBA Account {as defined hereinafter) in which the comasponding Bid Amounts will be blocked by the Self-
Cerifiad Syndicate Banks ("SCSBs") or under the UIP1 Machanism, as the case may be, fo the extent of respective Bid Amounts. Anchor Investors are not permitted to
participate inthe Offer through the ASBA process. For details, piease refer lo the chapter itlad "Offer Procedure” on page 472 of the Red Herring Prospectus,
Bidders/Applicants should note that on tha basis of PAN, DP ID and Client 1D as provided in the Bid cum Application Form, the Bidders! Applicants may be
deemed to have authorized the Depositories to provide to the Registrar to the Offer, any requested Demographic Detalls of the Bidders! Applicants as available
on the records of the depositories. These Demographic Details may be used, among other things, for or unblocking of ASBA Account or for other
correspondence{s) related to the Offer. Bidders! Applicants are advised to update any changes to their Demographic Details as available in the records of the
Depository Participant to ensure accuracy of recerds. Any delay resulting from failure to update the Demographic Details would be at the Applicants’ sole risk,
Bidders/ Applicants should ensure that PAN, DP ID and the Client 1D are correctly filled in the Bid cum Application Form. The PAN, DP ID and Client 1D provided
inthe Bid cum Application Form should match with the PAN, DP 1D and Client 1D available in the Depository database; otherwise, the Bid cum Application Form
i5 liable to be rejected. Bidders/Applicants should ensure that the beneficiary account provided in the Bid cum Application Form is active. Investors must
ensure that their PAN is linked with AADHAR and are in compliance with CBDT Notification dated February 13, 2020 and press release dated June 25, 2021 read
with press release dated September 17, 2021 and CBDT Circular No. 7 of 2022, dated March 30, 2022, read with press release dated March 28, 2023, and any
subsequent press releases in this regard,

CONTENTS OF THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AS REGARDS TS OBJECTS: For information on the main objects and other objecls of
our Company, sée section titled "History and Cerfain Other Corporate Matiers”™ on page 251 of the Red Hernng Prospecius and Clause |l of the Memorandum of
Association of our Company. The Memorandum of Association of our Company is a material document for inspection in refation fo the Offer. For further details. see the
section titted "Matenal Contracts and Documents for Inspection” on page 530 ofthe Red Herring Prospectus,

LIABILITY OF MEMBERS AS PER MOA: The liabilty of the members is lmited and thes liabality is limited to the amount unpasd, if any. on the shares held by them.

AMOUNT OF SHARE CAPITAL OF THE COMPANY AND CAPITAL STRUCTURE: As on date of the Red Herring Prospecius, the Authorized share Capital of the
Company is ¥ 12,00,00,0000- (Rupees Twelva Crore only) divided into 24000000 (Two Crore Fosty Lakhs) equity shares of face value of € 5/- each. The issued,
subscribed and paid-up share capital of the Company before the Offer is T 7,97 05,885/- (Rupees Seven Crore Ninety-Seven Lakh Frve Thousand Eight Hundred Eighty-

/)

BIGSHARE SERVICES PRIVATE LIMITED

LI~

LASURED PA B ENTS (WTERFACE

el compiramca-isimndariant i),

| BOOK RUNNING LEAD MANAGER i

Indorient

INDORIENT FINANCIAL SERVICES LIMITED

Registered Office: B/B0G, Rustomies Central Park. Andhert Kurla Road, Chakalz, Mumbai - 430003,
Maharashtra, India,

Tel: +81-79772 12188

E-mail; compliance-iisli@indonant in

Investor Grievance E-mail: wecaref@indonentin

Website: www.indorientin

Contact Person: Ms. Amina Khan

Tel No.; +81 - 22 - 6263 8200

E-mail: ipoi@itegsharsonling com

Investor Grievance Email: invesior@gshareanling com
Website: wwnw bigshareoniing. com

Contact Person: Wr. Babu Rapheal C

SEBI Registration No: INMOOOD1 2661 SEB| Registration No: INROGDD01385

CIN: U7 190DL1993PLCOS2085 CIN: U99999IH 1 994 P TCOTEE

 REGISTRAR TO THE OFFER |

Registared Office: 55-2, 6ih Finor, Pinnacle Businass Park, Mahakali Caves Road,
net o Alera Centre, Andhen Easzt, Mumbal- 200003, Msaharashira, India.

UPIl-Now available in ASBA for all individual investors applying in public issues where the application amount is up to 500,000, applying throwgh Registered Brokers, Syndicate, DPs & RTAs. UP| Bidders also have the option to submit the application
directly to the ASBA Bank (SCSBs) or to use the facility of linked online trading, demat and bank account. Investors are required to ensure that the bank account used for bidding is linked to their PAN. Bidders must ensure that their PAN is linked with
Aadhaar and are in compliance with CBOT notification dated February 13, 2020 and the subsequent press releases, including press release dated June 25, 2021 read with press release dated September 17, 2021 and CBDT circular no.7 of 2022, dated
March 30, 2022 read with press release dated March 28, 2023 and any subsaquent press releases in this regard.

ASBA has to be avaied by all the investors excegl anchar investors, UP may be avaled by (i} Indvadua irmaestors in the Reta Porhion, (V) Non-institufional Investars with an appication size of up to 35,00, 000 i the Non-Insfiuflonal Porfion. For detans on the ASBA and UP process, please refer o the
defails given in ASEA farmn and abrdged prospecius and also please refer lo the seciion "Offer Procedura” an page 472 of the Red Herring Prospecius. The process s &iso avaiable on the website of Assocanion of investment Bankers of India "AIBI] and Slack Exchianges and i e Genaral
information Docoment. ASEA bid-cum-aooiication forms can be downloeded from he websiles of Slock Exchanges and can be obtained from the Izt of hanks ihat Is displayed on the website of SEBI af ilips:¥waw sebi govin'seliweb’ofherOtherd chion. do?doRecognizedFp=pes&immid=135 amnd
hifpsdwww sebir gov mdssbivebvotherCiherdction. do PdoRecogrisedFosyesfinimin=d43. respectively as updated from fime to time, For the list of UP! apps and bamks ve on 180, please refer o fhe iimk; www sebi.govin, VP mechanism may apoly through the SC58s and mobie appitcations whpss
names appaar on the wabsite of SEBI, as updated from Kima fo time. Kolax Mahindra Bank Limifed fias been appointed a5 the Sponsor Bank for the Offer, in accordance with the requiresants of SEBI circutar dated November 1, 2018 as amanded. For Offer refated quenes, please contact the BRLM on
their respective email 105 a8 menkioned below. For UP) relafed quenes, investors can contact NPCI af ihe fol-free number; 18007207 740 and mad id: ipo, upi@inper arg.in. For Offer relafed grievance investars may confact; Indorent Financial Sendces Limited - Aming Khan (+81 78772 12186} (Email

Five) divided into 1,59,41,177 (One Crore Fifty-Nine Lakh Forly-0ne Theusard One Hundred Seventy-Seven) Equity Shares of face value of T 5/-vach. For details of the
Capital Slructure, see section Bted "Capital Structure on lhe page 91 of the Red Herring Prospeclus.

MAMES OF THE SIGNATORIES TO THE MEMORANDUM OF ASSOCIATION OF THE COMPANY AND THE NUMBER OF EQUITY SHARES SUBSCRIBED BY
THEM: Given below are the nrames of the signatones of the Memorandum of Association of the Company and the number of Equity Shares subscribed for by them at the
time of signing of the Memorandum of Association of cur Company, Mr. Arnab Mitra with 8,200 Equity Shares, Mr. Mayur Sathi with 750 Equity Shares and Ms. Rashmi
Putcha with 50 Equity Shares aggragating to 10,000 Equily Shares of T 100- each. For details of the share capital and capifal struciure of the Company see section titled
"Capital Structure"on page 91 of the Red Hemring Prospecius.

LISTING: The Equity Shares issued through the Red Heming Prospectus are proposed to be ksted on the SME Platform of B3E Limited ['BSE SME’). Cur Company has
received an in-principle’ approval from the BSE SME for the listing of the Equity Shares pursuant to letter Ref.; LOWSME-IPOVANIPIETA2025-26 dated January 289, 2026,
Forthe purposas of the Offer, the Designated Stock Exchange shall be BSE SME. Asigned copy of the Red Heming Prospecius dated September 16, 2026 has been fied
and Prospectus shall be defiverad for filing to the ROC in accordance with Section 26{4) and Section 32 of the Companies Act, 2013, For details of the material contracts
and documents avalable for inspection from the date of the Red Herring Prospectis up to the Bid/Offer Closing Date, see section titled “Material Contracts and
Documents for Inspection”on page 530 of the Red Herring Prospectus

DISCLAIMER CLAUSE OF SECURITIES AND EXCHANGE BOARD OF INDIA ("SEBI"): Since the Offer iz being made in terms of Chapter [¥ of the SEBI [COR
Regulations. The Red Herring Prospecius has been filed with SEBL In {erms of the SEBI ICDR Regulations, the SEBI shall not issue any observation on the Offer
Decument. Hence there is no sueh specific disclaimer clause of SEBI, However, investors may refer to the entire Disclaimer Clause of SEBI beginning on page 446 of the
Red Herring Praspechus.

DISCLAIMER CLAUSE OF SME PLATFORM OF BSE (THE DESIGNATED STOCK EXCHANGEY: It is to be distinctly understocd that the permission given by BSE
Limited should nat inany way be deemed or constread that the contents of the Offar Document of the prce at which the equity sharas are offered has boen cleared, sodicited
or approved by BSE nor does it cerdify the correctness, accuracy or completeness of any of the contents of the Offer Document. The investors are advised fo refer 1o the
Offer Document for thie full text of the Disclaimer Clause of BSE on page 452 of the Red Herring Prospecius,

RISKS IN RELATION TO FIRST OFFER: The face value of the Equily Shares is ¥ 5/-. The Floor Price, Cap Price and Offer Price determined by our Company, in
consultation with the Book Running Lead Manager, on the basis of the assessment of market demand for the Equity Shares by way of the Book Building Process, as stated
undar seclion titled "Basis for Offer Price” on page 133 should not be considered fo be indicative of the market price of the Equity Shares after the Equity Shares are listed,
Mo assurance can be given regarding an active or sustained trading in the Equity Shares nor regarding the price at which the Equity Shares will be traded after listing,

GENERAL RISK: Investments in Equity and Equity-related securities invodve a degree of risk and investors should not invest any funds in this Offer unless thay canvafford
to fake e risk of losing thelr invesiment. Investors are advised 1o read the risk factors carefully before taking an investment decision in the Offer. For taking an investmenl
dacision, investors must refy on thelr own examination of our Company and the Offer, including the risks involved. The Equity Shares have not been recommended or
approved by the Securilies and Exchange Board of India {"SEBI™), nor does SEBI guarantee the-accuracy or adequacy of the contents of the Rad Hesring Prospectus.
Specific allention of the investors is invited to section bitled "Risk Factors" on page 30 of the Red Herring Prospectus:

CREDIT RATING: This being the offer of Equity Shares, no creditrafing is raguired,

DEBENTURE TRUSTEES: This baing the offer of Equity Shares, the appointment of debenture truslees is nof regquired

IPO GRADING: Since this offer ismade in ferms of Chapter |X of the SEBI ICDR Regulations, there is no requirement of appainting an IPO Grading Agency.

BASIS FOR OFFER PRICE: The Offer Price is determined by the Company in consultation with the BRLM. The financal data pressnted in section titled "Basis for Offer

Price” on page 133 of the Red Hemng Prospectus are based on Company's Restated Financial Statements. Investors should also refer to the sechon titled "Risk
Factors"and “Restated Financial Statement " on pages 30 and 297 respectively of the Red Hermng Prospectus.

TRACK RECORD OF BOOK RUNNING LEAD MANAGERS: The BRLM assaciated with the Offer has handled 13 SME public issue in the past three vaars oul of which 4
issue closed below the Offer Price on listing date

ISSUER'S ABSOLUTE RESPONSIBILITY: The Company, having made all reasonable inquinies, accepls responsibility for and confirms that the Red Heming Prospectus
contains all information with regard to the Company and the Offes, which is material in the context of the Offer, that the information contained in the Red Hermring Prospectus
i5 frue and correct in ail matenal aspects and is not misleading in-any matenal respect, that the opinions and intenfions expressad herein are honestly held and that there
are no other facts, the omission of which makes the Red Herring Praspectus as a whole or any of such information or the expression of any such opinians or intentions,
miskeading in any material respect.

COMPANY SECRETARY AND COMPLIANCE OFFICER

WMS. SONAL DILIP BIYANI

LIQVD DIGITAL INDIA LIMITED

Address: B - 206, Secohd Avenue CTS Mo 17241 Subhash Nagar,
Village Vyarvail MIDC, Andheri East,

Chakala MIDC, Murnbai - 400033, Maharashira, India

Tel No.; +81 22 4322 G262
E-mail; compliancei@ifigvd.asia

Investors can contact our Company Secretany and Compliance Officer, the BRLM or the Registrar to the Offer, in case of any pre-Offer or post-
Offer related problams, such as non-recaipl of [atters of allofment, noncradit of aflatted Equity Shares i the respactive benaficany account,
non-receiptof refund orders and non-receip of funds by electronic mode eic

AVAILABILITY OF RED HERRING PROSPECTUS: Investors shoukd node that invesiment in Equity Shares invelves a degree of risk and are advised to refer fo the Red
Hermring Prospectus and tha Risk Factors contained therain bafore applying in the Offer. Full copy of the Red Heming Prospecius is available on the website of the Company
at hittpsligvd.asia’, the website of the BRLM to the Offer at www indanant in and the websiteof BSE SME Platiorm at https:['www. bsesme.com respectively,
AVAILABILITY OF BID-CUM-APPLICATION FORMS: Bid-Cum-Application forms can be obtained from the Registered Office of the Company; Ligwd Digital India
Lirmited, Telephone 81 22 4322 6262, Registéred office of the BRLM: Indanent Financial Services Limited, Telephone: +91-7977212186 and atthe selected locations of the
Self Certihied Syndicate Banks; Registered Brokers; Designated RTA Locations and Designated COPs parlicipating in the Offer. Bid-cum-application Forms wall also be
avaiable on the wabsites of BSE SME Platform and the designated branches of SCSBs, the list of whichis available at websites ofthe stock exchanges and SEBI.
APPLICATIONS SUPPORTED BY BLOCKED AMOUNT [ASBA): The investors are reguired to fill the application form and submitthe same o the relevant SCSBs atthe

specific locations or registered brokers at the broker cenfers or RTAar DP's. The SCSB's will black the amount in the account as per the authority contained in application
form. On atlotment, amount will be unblocked and account will be debited ondy to the extent required to be paid for alloiment of shares. Hence, there will ba no need of

refund, For more details on the ASBA process, please refer fo the details given in application forms and Red Heming Prospectus and alsc please refer fo the seclion fitled
“Offer Procedure” on page 472 of the Red Heming Praspecius.
BANKERS TO THE OFFER /ESCROW COLLECTION BANK | REFUND BANK / PUBLIC ISSUE ACCOUNT BANK! SPONSOR BANK: Kotak Mahindra Bank Limited
LINK TO DOWNLOAD ABRIDGED PROSPECTUS: htips:iligvd.asialinvestors |
|mwestor should read the Red Hesring Prospecius carefully, including the seclion titled "Risk Factors”™ beginning on page 30 of the Red Herring Prospactis before making
anyimestment dacision. All capitalized terms used herein and not specifically dafined shall have the same meaning as ascribed to themin the Red Heming Prospecius.
On behalf of Board of Directors
Liqud Digital India Limited
Sd/-
Mr.Amat Mitra
Chawrman Managing Director
DIN- 06354015

Flace: Mumba:, Maharashtra
Date: Seplember 18, 2026

Disclaimer: Ligwd Dagital India Limited is proposing, subject 1o apphicable statitory and requiatory requirements, receipt of requisite approvals, market conditions and other considerations, to make an initial public offer of its Equity Shares the Red Heming Prospectus dated September 16, 2026 has been filed with the Regestrar of Companies,
Mumbiai-l at Maharashtra and thereafterwith SEBland the Stock Exchange. The Red Hesring Prospectus is availabls on the website of BSE SME Platform athltps:www bsesme.com/Publiclssues/SMEIPODRHP aspx and is available on the websites of the BRLM atwww.indonentin: Any potential investors should note that mvesiment in equity
shares involvesa high degree of isk and for defadls relating to the same, please refer to the Red Hesring Prospectus ncluding the secton titled “Risk Factors "beginning on page 30 of the Red Herring Prospechus.

The Equity Shares have not been and will not be registered under the US Securities Act of 1533, as amended (the "Securities Act™) or any state secunties law in the United States, and unless so registered. and may nat be issued or sohd within the United States, except pursuant to an exemplion from, orin a transaction not subject to, the
reqgistration requirements of the Securities Act and in accordance with any applicable U5, State Securifies laws. The Equity Shares are baing issued and sold outside the United States in “offshore transactions’in refiance on Regulation "5" under the Secunties Act and the applicable laws of each junsdiction where such issues and sales are made,

There will be nopublic offering in the Uniied States.

CONCEPT

Hero

-
MﬂStEk " FINCORP

Trust. Value. Velocity

MASTEK LIMITED

CIN: LT4140GJ19582PLC005215

“APPENDIX-IV-A" [SEE PROVISO TO RULE 8(6)
E-AUCTION -CUM SALE NOTICE BY WAY OF PUBLIC AUCTION FOR SALE OF IMMOVABLE PROPERTY IN TERMS OF
SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
WITH PROVISO TO RULE B(G) AND %{1)) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

HERO FINCORP LIMITED

5 - P o ;
idgads & Indian Bank

| s HETTETETE _ALLAHABAD
Dadar East Branch ; Shop No. 1, 2, 3 Vasant Vihar, Near Bharat Kshetra, Dada Saheb
Phalke Road, Dadar (E), Mumbai-400 014. E-mail : dadareast@indianbank.bank.in

BREAK OPEN OF LOCKERS
The following lockers will be break open, if rent is not paid

within 15 days from this advertisement at the convenience of branch,
if any articles found in the locker will be sold in public auction as banks
extant guidelines Sale proceeds will be adjusted towards the cost, rent

Registered Office; 804 / BOS, President House, Opp. C. N, Vidvalaya, Near Ambawadi Circle, Ahmedabad -
360 006, Gujarat, Tel: +91-79-4855-6432, Emall: investor_gnevancas@mastek com; Website: www mastek com

NOTICE TO THE EQUITY SHAREHOLDERS
Transfer of Unclaimed Dividend and underlying Equity Shares of the Company to the Investor Education &

Motice 15 heraby given & the peblic in ganeral and in particular 1o the Borrowers that the below menfionad mmovable property modgaged |
chargead to the Secured Creditor (Hero Fincorp Limied). the physical poasession of the below mentianed immiovatle property has been taken
by the Authorized Cdficar of Secured Credilor (Hero Fincorp Limited), will be soid by way of public auction .on “As is where is Basis” & “As 1
is what is Basis" & "whatéver thare is Basis™ & "Without recoursa Basis™ on below menfioned data. for recovery of- amount as menticnad
befow, dus-bo the Securad Cradilor from ke Borrowes, The Reserve Prica % menlionad bakow and the eamest monay 1o be deposied =

arrears and any surplus will be payable to customer.

SL.| Physical Locker No. | CBS Locker No. | Name/s of Customer

31 4000440191 | Prabhakar Balaram Ambekar
Sd/-

Branch Manager, Indian Bank

Date : 19.09.2026

Protection Fund (IEPF) Authority menfioned respectively.
Motics is hareby grven pursuant to Section 124 of the Companies Act, 201 3 ("the Act”) and Investor Education and Protection Fund 1”';“: i :mﬂmuaﬁnlgmmﬁmﬂ::dnﬂ :ﬂmﬂmjrﬂﬂﬂ Th'ﬁ;m u;;:_h;.ﬂ.uﬂhn HH;N' F"c'll' [RF)
Autharity {Accouniing, Audit, Transfer, and Refund) Rules, 2016 as amended from fime to fime, read with the relevant circulars and v HESTAAR NSO S0 (Samovis; Sulcoemes | inpaity | = Ao Dst et anc neo ok Moty | SOEESE
amsndments thersto {"the Rulss”) No. 1), H-1, A3, Shreerang Society, Behind Shiv Sena | Mo, 24, Ground Floor, admeasuring 135 50,/ Suvrat o2y
Th' - e X ’ h' R v of whish the dividend b ey T Shakha, Thare, West-400601 (Maharashira), Also at: | Apadmends. Suvrat CHSL, Piatof Lend bearing Tika RI; - Nu"'uaf INVITATION FOR EXPRESSION OF INTEREST
g5e Rules, inler-alia, provide that all the shares m respect of w BOOVIOSRG a5 remamed Unpaid of undaimed by Firsl Floor Govardhan Dham, Opp Aknub, SML Oid Avica | Mo, 10, , C.T5 Nos. 40,41, 42 43(E | 44 AND 45, ol
shareholders of the Company for a penod of 7 {seven) consecutive: years, ase liable to be bransferred fo the |EPF Authority RP Road, Thane West, Maharashira-400601 il:-.,quag,;,_. Tambihd Maka. Tembhi Naka Mear Bhawani E'm;:““"'?ﬁ";"“h' FOR TITLE DEVE!'OPERS LLP
established by the Central Gavernment 2. Mr. Arundhati Pramod Gurav  (Co-Bormower | Chowk Thane-400801, And bounded on the, Narth Fr:p";m (Formerly Known as Sabari Developers LLP)
In termis of the said Rules, the 1s! Interim Dividend 2019-20 declared by Maslek Limilad {the "Company") for the Financal Year g:d““;ﬁlm-ai]- gﬁ'ﬂlgﬁ :}::"I'Ir: Wﬁﬂgﬁ&;ﬁ by Jain Temple, South by Eduji Road, Esst Rs. 3.85.000/- OPERATING IN BUILDERS AND CIVIL CONTRACTORS
2019-20 whith has remained unpaid or Unclaimed for @ period-of consecutive T (seven) yaars, will bie credited 1o the account of ciely BPhind Shiv Sena. Shakha Thane, 01 | property Bearing § No, 36, West: Agiveri Lans: Property i - AT A/6, SUNIL SADAN, CENTRAL AVENUE ROAD, MDS MARG, NEAR CHEMBUR RAILWAY
; ._ ; . - ; : 3. Mr. Ajinkya Guray {Co-Borrower/Addresses No. 3), G ; S STATION, CHEMBUR, MUMBAI, MAHARASHTRA, INDIA, 400071

|EFF Authority on the due dale along with underying shares on which such dividend has remained unpaid or unclaimed far Saiding ab : ' | Property Il - All Ihat piece and parcel of: Flal No.73. Rs. 9.63,000/- - -

) ¥ : < ; _ g .at: H-1, &73, Shreerang Sociely BPhind Shiv T Floar 2 750 safl b & [ Tncraratal Amount (Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India
T (seven} consecufive years, mcluding all benefils accruing on such shares, in the month of Novembar 2026, Sana Shakha Thane. Wast-400601 " 45 -;uﬁgmmé'h“:e EE;*l :;' gz ;’::k Froperty | (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

i : i . Ty i 3 ! ildling, it arl rop -
However, tha Company will nol transfer such shares where there is a specific order of the Court or Tribunal or any cther Statulory 4, Mis Luxecraft Healthcare Pvi. Lid. Having m[wmg b : '3”3:19 0 ; __ Rs. 50.000/-
Authonty restraining any transfer of shares and payrment of dividends of where such shares ang pladged or hypothecaled under the registered office at: H-1. AT, Shreerang, Thane, ?:;:E"mﬂ”r' ol el o FM - s:" A — btRE|LEV£NT Pﬁr'n.lclu"AEf
4 1 i ame Of tne corporate aeotor along wi Itle Developers

pravisions of the Depositones Adt, 1956, West-Hbyt Rs. 1,00,000/- PAN & LLP No. P ? (Formerly Kn%wn as Sabari Developers LLP)
In comgEanca with the raquirements of the said Rules, the Company, through its Registrar to an Issue and Share Transfer Agent ﬂﬂrluﬂqu[m:;;m DateiTime of On-Site Inspection of Praperty with Name of L;inﬂfﬂl ﬂmmir:ﬁ:[l;ilf Date and Time of LLPIN: AAE-4277
("RTA") wide its laller dated September 17, 2006, has already senl spacific communication individually 1o 28 those shareholders ""W“?I’ E.""' et Authorized Officer F'HIUHIHW E:aischion with — e
whose shares ane liabls to be ransfarrad 1o the [EPF Authonty in the month of November 2026, at their addresses registarad with SIS T %0 On ar bofore 05.10.2026 10,90 AM to 5.00 PM mmz"ém Progd | SKES axbasion of | e Near Chembur Railway Station, Chembur, Mumbasy
the Company/RTA, providing defails of unclaimed dividend and giving them an opportunity to claim the said dividend on or before Authorized Oficar: ﬂr Dinesh an ity th; aBRTIREESD of EMD stc. E minutes each Maharashtra, India, 400071
Noevember 01, 2026. The Company has also uploaded full detadis of those shareholders on ifs website at the link il d-mshfsm"@h”minmm_}mm On of bafars 06.10.2026 07102026 3. | URL of website None
hittps:iwww miastak com. Shareholders ane requestad (o refer 1o the aforesaid wabsite to varify the details of unciaimed dividands poe 4 6513964 A 802 AND Mr, Kalash Choudhary upto 5.00 PM ndEMD | Time: 10.00 AM 4. DetTils <:f glace where majority of fixed assets Eonet: As Majority assets are Securities and Financial
and the underlying shares which are liable to be transferrad Lo the IEPF Authority and (herealter contact the Company! RTA, for on 19082025 ¢ Email: mm“&ﬂ“ﬂggﬁmﬂmm-“m through RTGSINEFT fo 1.00 PM 5 ?nr;amiapacny of main products/ services ijz;plicable
making a valid claim in respect of such undlamed dividend well within the time, A;EDT:'E:HI 5r|.|.;“m] Quantity and value of main products/ services | The revenue from operations Rs.3.02 crores during the
In case the Company/RTA does not receive any communication from concamed Sharahoiders by Nevember 01, 2026, the Emnail: pankaj srivastavafiherofincorp.com __| sold i last financial year F.Y. 2024-25
Caompany shall, witk a view to comply with the requirements as set out in the Act and the Rutes, procead 1o transfar this undarlying Mobile No.0650947592) 7. | Number of employees/ workmen 0

8. | Further details including last available financial
statements (with schedules) of two years, lists
of creditors are available at URL:

Eligibility for resolution applicants under section

Detailed invitation for Expression of Interest and
eligibility criteria can be obtained by sending an email
at cirp.titledevelopers@gmail.com or
palakdesai77@gmail.com

The Intending Purchasers | Bidders are required to deposit EMD amount oither through RTGS ! NEFT or by way of Demand Draft |
Pay order in the Account No.00030310016156, Name of the Beneficiary; "Haro Fincorp Limited", IFSC Code: HOFCOD0M03

Terms and Conditions of the E-Auction; 9.

shares to |[EPF Authosty on the due date as per procadure slipulated in the Rules withoul giving furlher nolice.

The concermed Shareholders are requesied to note that no Fabityiclaim shall be against the Company in respect of the unclaimed
dividend amount and the underying shares =0 ransferred. Once the shares are fransferred to the |EPF, all fubure benafits on such

shares Would also be issusdiransfarred in favour of the IEPF Autharity: 1, E-Auchon is being held on "As is where is Basis” & "As is what is Basis” & "whatever there is Basis” & "Without recourse Basis™ 25(2)(h) of the Code is available at URL:
. S L . and will Ba conduchad “online”. 10.| Last date for receipt of expression of interest | 04.10.2026
Shareholders Iy note thal both the unclaimsd dwidend and the U-"-dErlﬁl'mﬂ shares transferrsd tﬂ. [EPF ALIH'II:II'lL'!.' II"II:..:-I_]-dII'lH zll 2. The E-Aucton will ba conduciod IJ'H-E-uQI'I Mis E-Procurement TH.'IMIMIM Lid. [HEIFHI‘I“ Hﬁ{ﬁ:l: 9173528727, 07961 200576/544/504/5 11.| Date of issue Qf provisional list of prospective 12.10.2026
benefits accruing an such shares, if any. can be: claimed back by them from IEPF Authority after following the procedurs prescribed 96/531/583/569, 6351806643 and E-mall on support@auctiontigernetl maulik.shrimaliGiauctiontigernet] at ter web portal resolution applicants
under the Rules by submitiing online application (Web Form IEPF 5) available on website Wy, mca.qovin m accordance with the https:isarfaes].auctiontiger.net 12.| Last date for submission of objections to 17.10.2026
procedurs and on submizsion of sich documents as prescribed under the IEPF Rules tothe Nodal Officer of the Company/RTA, 5. Thereis no encumbrance an the propasty which is in the knowledge of Secured Credsors. However, the mtending bidders should make thair provisional list ,
For any queries | imarmation/clarification for the above subject mattars, shareholdsrs are requested 1 contact the Company’s RTA, own indepandsnt enguires regarding the encumbrances, fitle of preperly pul on auclion and clesms! nghls! dues’ aflecling the property, prior 13. rz:iﬁtﬁ:;iS::pﬂfcg:?sl list of prospective 27.10.2026
. L g i ; ; ' s [b subertling their bids. In this nagard, the E-Auchion agvertisement does nod constitute and wil not be daemed o consBEue any commelment . —

KFin Technologies Limited, (Uil Mastek Limited), Setenium Tower B, Plot 31 & 32, Financial Distict, Manakramguda, o aicies Al o Hiit Bnchi Liad 14.| Date of issue of information memorandum, 30.10.2026
Senlingampally, Rangareddi, Hyderabad, Telangana - 500 032 | Toll-free number; 1800-3454-001 | Email |D; e et e oy — . - e evaluation matrix and request for resolution

; : ek A 5 : ; c y ) x F. The dushorized Officer 1 Secured Craditor shall not be responsibée in any way for amy thind garty claimsy rights’ dues. Thie sale shall be plans to prospective resolution applicants
eimvard ns@khniech.com (KA Mr. Anandan K, Senior Manager} or may write to the Company Secretary & Compliance Officer, by subject 10 rules! condifions/ prescribed under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Injerast 5] Tost s Tor s o resoiton e\ 307120

sanding an email tr investor grievancas@mastek.com.

Act #02, The ather terms end condifions of the E-Auction are published & the followng website: hitps:Fsarfaesi auctioniiger.net.

.| Process email id to submit Expression cirp.tittedevelopers@gmail.com

For Mastek Limited Date: 19.09.2026, Sdi- Authorized Officer, of Interest
Sdf- Place: Thane Hera Fin-p,mp Lirnited 17.| Details of the corporate debtor’s registration Corporate Debtor is not registered as MSME
Reena Raje status as MSME.

Place: Mumbai
Date; September 15, 2026

Company Secretary & Compliance Officer
Membership No.: A 21440

epaper.financiaiexpreﬁ;mn@. .

N

Date: 19.09.2026

\Pch: Mumbai

Palak Swapnil Desai
Resolution Professional
In the matter of Title Developers LLP
(Formerly Known as Sabari Developers LLP,
Reg. No. IBBI/IPA-001/IP-P-01517/2019 -2020/12515
AFA Valid till: 30.06.2027
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